NATIONAL COMPANY LAW APPELLATE TRIBUNAL

PRINCIPAL BENCH

2" FLOOR, M.T.N.L. BUILDING, NEAR SCOPE COMPLEX, CGO COMPLEX, NEW DELHI

DAILY CAUSE LIST DATED 10.08.2021 (TUESDAY)

COURT —III (VIRTUAL MODE)

10:30 AM
In the Court of Hon’ble Mr. Justice Anant Bijay Singh, Member (Judicial) and Hon’ble Ms. Shreesha Merla, Member
(Technical)
For Orders
S. No. Case No. Name of the parties Counsel for Counsel for
Appellants Respondents
1. Comp. App. (AT) | Jaysukhal Naranbhai Gohel Pulkit Tare Ashish Kothari-R1
(Ins) No. 284 of Vs. Siddharth Shanker-
2021 Centillion Solutions & Services Pvt. R2
Ltd. & Anr. Sarthak Saran
For Directions
2. Comp. App. (AT) | Nirmal Kumar Agarwal. Anup Kumar Vaijayant P. -R1
(Ins) No. 983 of | Vs. Arjun Asthana -R2
2019 State Bank of India & Ors. Sreevita Ghosh- R3
3. Comp. App. (AT) | Shalini Singhal & Ors. Suruchi Aggarwal Rudreshwar Singh-R3
(Ins) No. 1244 of | Vs. Aditi Sinha-R1 & R2
2019 Rahul Singh & Ors. Aditya Dewan
Amit Singh
With
4. Comp. App. (AT) | Sanjeev Abrol Rudreshwar Singh Aditi Sinha-(R1 &
(Ins) No. 1249 of | Vs. R2)
2019 Rahul Singh & Ors. Snehit Choudhary
5. Comp. App. (AT) | C.A. Udayan Sen Aayushhi Sharma Kamal Kant Jha
No. 150 0f2020 | Vs.
National Financial Reporting Authority
(NFRA)
With
6. Comp. App. (AT) | Shrenik Baid Misha Rohtagi Mohta | Kamal Kant Jha
No. 151 0f2020 | Vs.
National Financial Reporting Authority
With
7. Comp. App. (AT) | Rukshad Daruvala Aayushhi Sharma Kirtiman Singh
No. 152 0£2020 | Vs.
National Financial Reporting Authority




For Admission (Fresh Case)

8. Comp. App. (AT)
(Ins) No. 573 of

Kashi Viswanathan Sivaraman
Resolution Professional Kindle

Prateek Khushwaha

No. 69 of 2021

As lead bank and on behalf of the ICA
Lenders of Reliance Housing Finance
Ltd.

Vs.

IDBI Trusteeship Services Ltd. & Anr.

2021 Developers Pvt. Ltd.
Vs.
Anurag Sachdeva
For Admission (After Notice)
9. Comp. App. (AT) | Bank of Baroda Dheeraj Nair Shardul S. Shroff

Ameya Gokhale
Pragya Sharma
Moulshree Shukla
Diksha Gupta-R1
Madhur Mahajan
Victor Das-R2

No. 71 of 2021

Vs.
IDBI Trusteeship Services Ltd.

10. | Comp. App. (AT) | Reliance Home Finance Ltd. Mahesh Agarwal Shardul S. Shroff
No. 70 of 2021 Vs. Prateek Seksaria
IDBI Trusteeship Services Ltd. & Anr. Aneya Gokhale
Vaibhav Singh-R1
11. | Comp. App. (AT) | Reliance Home Finance Ltd. Mahesh Agarwal Shardul S. Shroff

Vaijayant Paliwal
Prateek Seksaria
Aneya Gokhale-R1

12. | Comp. App. (AT)
No. 73 0f 2021

Bank of Baroda

As lead bank and on behalf of the ICA
Lenders of Reliance Housing Finance
Ltd.

Vs.

IDBI Trusteeship Services Ltd. & Ors.

Dheeraj Nair

Shardul S. Shroff
Vaijayant Paliwal
Prateek Seksaria
Pragya Sharma-R1
Prateek Gupta
Madhur Mahajan
Mahesh Agarwal-R2

(Ins) No. 462 of
2021

(Suspended Director and Promoter of
Prince SWR System Pvt. Ltd.)

Vs.

Midas Impex Pvt. Ltd.

13. | Comp. App. (AT) | PEC Ltd. Gaurang Kanth
(Ins) No. 341 of Vs.
2021 Tathagat Exports Pvt. Ltd.

14. | Comp. App. (AT) | Piyush Gangji Chheda Vinay Shukla

15. | Comp. App. (AT)
(Ins) No. 444 of
2021

Sunil Kumar Agrawal
Resolution Professional KPG
International Pvt. Ltd.

Vs.

Committee of Creditors, KPG
International Pvt. Ltd.

Manoj Kumar Garg

Amit Mahaliyan-R2

16. | Comp. App. (AT)
No. 228 - 229 of
2020

Shubh Infraatech Pvt. Ltd.
Vs.
Sameer Bansal & Ors.

Akshat Goel

Harshal Kumar-R1,
R3 & R5

Adeeba Mujahid-R7
P. Nagesh




For Hearing

17. | Competition App. | Lifestyle Equites CV & Ors. Sangeeta Goel Shama Nargis
(AT) No. 20 of Vs. Sonal Sarda
2020 Competition Commission of India & Arjun Rekhi
Ors. Diksha Gupta-R2
Saikrishna Rajagopal
Devvrat Joshi-R4
Sreemoyee Deb

Copy to: -
By order of Hon’ble Officiating Chairperson
1. Notice Board -sd/-
2. Website: www.nclat.nic.in Registrar



http://www.nclat.nic.in/

